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Review & ANNUaL Riporr OF FM
Fiiavcr CORPORATION, BOMBAY

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): I beg to lay on the
Teble a copy each of the following
papers (Hind: and English versions)
upder sub-section (1) of section 619
A of the Companies Act, 1956;

See No LT-

Nee No LT-

See No LT-

{1) Review by the Government
on the working of the Film
Finance Corporation Limited,
Bombay, for the year 1073-74

MAY 7, 1078
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(2) Annual Report of the Film
Finance Corporation Limited,
Bombay for the yaar 1073-T4
along with the Audited Ae-
counts and the comments of
the Comptroller and Auditor
General thereon, [Placed in
Labrary See No LT-
9855/75 ]

1217 hrs

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

MinuTss

! whxgr gata (afqur) &
wAr & §z%r 7 AgEdr F wgedfy
aadt afafe & 319 9a ¥ dvw
gt 19 Q1 & 21 4V d5W) F wrdard
AT FTW AAT OET 97 TGS |

12174 hrs
MESSAGE FROM RAJYA SABHA

SECRETARY GENERAL 8ir, 1
have to report the following message
received from the Secretary-General
of Rajya Sabha —

“In accordance with the provi-
sions of sub-rule (6) of rule 186
of the Rules of Procedure and Con-
duct of Business 1n the Rajya Sabha,
I am directed to return herewlith
the Appropriation (No 2) Bl
1975, which was passed by the Lok
Babha at 1its sitting held on the 20th
April, 1975, and transmitted to the
Rapya Sabha for its recommenda-
tions and to state that thig House
has no recommendations to make to
the Lok Sabha in regard to the
said Ball”

1218 hrs.
COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Firry-s1xt REposT

SHRI G G SWELL (Autonomous
Districts): 1 beg %o present the
Fifty-sixth Report of the Committes



